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Tmdtn for Bokaro Civil Works

834. Shri Midhn U naje: Will the 
Minister of Steel, Mines and Metals 
be pleased to state:

(a) whether it is a fact that 21 con
tractors, some of whom had been 
allowed to withdraw their condition 
or to revise their tenders for Bokaro 
Civil Works (called by the Hindustan 
Stsel Works Construction Ltd.) were 
called for second negotiations on the 
llth|12th March, 1967;

(b) whether only 9 contractors were 
Interviewed and were assured that 
they would get the contracts;

(c) whether all these 9 contractors 
had been allowed to revise the ten
ders or to withdraw the conditions 
attached thereto;

(d) the names of these 9 contrac
tors;

(e) whether it is also a fact that 
others had been telegraphically invit
ed to attend on these dates but were 
never interviewed; and

(f) If so, the reasons for adopting 
this Irregular procedure?

The Minister of Steel Mines and 
Metals (Dr. Channs Beddy): (a) to
(f). The question, pertains to the 
day-to-day working of M/s. Hindu
stan S eelworks Construction Limited, 
a public sector undertaking, about 
which information is not normally 
furnished to Government. The mate
rial for the reply is, however, being ' 
collected and will be placed on the 
Table o f  the House as soon as it is 
available.
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Ltd.

•35. Shri Msdhn Uxnaye: Win th* 
Minister of Steel, Mine* mad Metals 
be pleased to SLate:

(a) whether it is a fact that tenders 
were called for by Hindustan Steel 
works Construction Ltd., for Bokaro 
Steel Plant civil works in January, 
1967;

(b) if so, the value of the work for 
which tenders were called and the 
number 'of contractors who were 
selected and called tor negotiations;

ic) whether any permission was 
given to some of them to withdraw 
the conditions attached to their ten
ders and thereby to revise them;

(d) whether it is a fact that without 
this withdrawal and revision, the ten
ders would not have been valid and 
acceptable to the company (Hindu
stan Steel Works Construction Ltd); 
and
' (e) if so, whether this withdrawal 

and revision was according to tbs 
rules and regulations in force, and 
especially as laid down in the tender 
documents?

The Minister of Steel Mines and 
Metals (Dr. Channa Reddy): (a) to 
Te). The question pertains to the 
day-to-day working of M/s. Hindu
stan Steelworks Construction Limited, 
a public sector undertaking, about 
which information is not normally 
furnished to Government. The mate
rial for the reply is, however, being 
collected and will be placed on the 
Table of the House as soon as it is 
available.
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Production of Electric and Diesel. 
Locomotives

889. Shri Yaahpal Singb: Will the 
Minister of Hallways be pleased to 
state:

(a) whether there is *  shortfall in 
the production targets of electric and 
diesel locomotives;

(b) if so, how much; and
(c) the measures being taken to 

over-come the shortfall?

The Minister of Railways (Shri 
C. M. Poonacha): (a) Yes.

(b) (i) Production of Diesel Loco
motives at Diesel Locomotive Works, 
Varanasi.—& locomotives, the pro
duction for the 3rd plan period being 
61 against the target of 66 loco
motives.

<U) Production of AC Electric 
Locomotives at Chittaranjan Loco~ 
motive Works, Chittaranjan,—<Kt
locomotives, the production for t&p.




